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weeks, in dry iarming techuiques, in-
cluding selection of crops, cultivation 
practices, soil and water conservation 
and use of fertilisers etc. This scheme 
will be implemented shortly. 
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-Soft LoaD Scheme 

1711. DR. VASANT KUMAR 
PANDIT: Will the Minister of ~ 
FINANCE. be pleas~d t~ state: 

(a) whether the 80ft Loan Scheme 
for modernisation and rehabilitation 
of Five Industries has failed to 
achieve expected utilisation of sanc-
tioned funds by public financial insti-
tutions. 

(b) if so, have Government made 
an indepth study of the causes of its 
fail ure; and 

(C) whether Government propose 
to make fundamental changes in the 
Soft Loan Schemes to make it res-
ponsive to the needs of the Five In-
dustries? 

THE DEPUTY MINISTER IN TH,E 
.MINIS1'RY OF FINANCE (8HRI 
MANGANBHAI BAROT) : (a) to 
(c). No, Sir. The amount of assist-
ance under the soft loan scheme 
sanctioned and disbursed by Indus-
trial Development Bank of I,ndia, 
Industrial Finance Corporation of 
India and Industrial Credit and In-
vestment Corporation of India to five 
selected industries viz. 'rextiles, Ce-
ment, Sugar, Jute & Engineering as 
On 30-9-78, 30-9-79 and 30-9-80, 
is given bclow:-

(Figures in Rs. crorcs) 
-----_ .-_ ... - -' __ ... -- _. ' .. _.- -

-'-~-"-~ .. --.... ,--.- ... - ---~--.. _ ..... _.- ....... _ ..... _----.-_. __ .. _ .. _-_._._._-...... 

As on As 0;1 As Oil 
30-~-'l8 30 -9-7!) ~O-9-8() 

Sanctioned Disbursed Sanctioned Disbl1rsed Sanctioned Disbursed 

--......._. .. __ ..... .,_ ~ ...... -. ..... ~ ... - - --..,.. ...... ~ .......... -..,. -.. ---
2 7.55 40 !).!)O 

It would be observed from the above 
that the rate of utilisation has been 
showing an upward trend over the 
last three years and the latest figure 
of disbursement is fairly satisfactory. 
It' can't henCe be said that the ob--

101.71 574·59 

jective of the soft loan scheme has 
not been achieved. Further, there 
is generally a time lag between 
sanctions and disbursements, due to 
the various arrangements the bor-
rowing companies have to maka to 




